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FIFTEENTH KERALA LEGISLATIVE ASSEMBLY
Tenth Session
BULLETIN—PART I
(Brief Record of Proceedings)
Monday, February 12, 2024
| No. 128
The Assembly met at 9.00 a.m. with Mr. Speaker in the Chair.
Qucsﬁons:

Four Questions in the list of Questions posted for the day were answered
orally.

Message from the Governor:
The Speaker reported to the House the Governor’s reply to the Motion of

" Thanks which was adopted by the House on 3¢ January 2024,

Adjournment Motion:

After hearing the Minister for Forest and Wildlife the Speaker withheld
consent to the moving of an adjournment motion given notice of by
Shri T. Siddique and five other Members to the insecurity and concern reported to
have arisen among the people living adjacent to forest region owing to the
trampled degith of a tractor driver Ajeesh by a wild elephant in Chaligadda,
Wayanad.

(As a mark of protest against the attitude of the Government the Members
belonging to opposition staged a walkout.)
Calling Attention :

1 Shri K. D. Prasenan called the attention of the Minister for Food
and Civil Supplies to the necessity to take steps to procure paddy
more effectively and for providing timely disbursement of price of it
‘to the farmers. The Minister made a statement thereto.
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2. Shri Sajeev Joseph called the attention of the Minister for Finance to
the necessity to address thé concern of the public reported to have
arisen on the attachment proceedings due to default in loans. The
Minister made a statemént thereto.

- The Matters under Rule 304: .
The matters raised in the House by the Members under Rule 304 are listed
below;
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The Ministers concerned made. statements on the respective subjects.

Emanc.ral Business:

The General discussion on the budget for the financial year 2024—25
commenced. The following members togk part in the discussion.

Shri Chittayam Gopakumar, Deputy Speaker
Shri D. K. Murali '

Shri Ramesh Chennithala

Shri P.S. Supal

Shri Manjalamkuzhi Ali

Dr. -N. Jayaraj



Smt. K. K. Rema

Shri Linto Joseph

Shri T. I. Madhusoodanan
Shri Ahammad Devarkovil ~
Shri Murali Perunelly

Dr. Mathew Kuzhalnadan
Smt. Santhakumari K.

(The Members belonging to opposition staged a walkout since DR. Mathew
Kuzhalnadan was not allowed to finish his speech.) '

Shri Xavier Chittilappilly
Shri M. Noushad
Shri N. Samsudheen
Shri E. K. Vijayan
~ Shri P.C. Vishnunadh
Shri K. Babu (Nenmara)
The discussion was inconclusive

The House adjourned at 3.05 p.m. to meet again at 9.00 a.m. on Tuesday,
February 13, 2024.

SHAN C. BABY,
Secretary-in-Charge.



